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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CS(OS) 18/2022

DR. CHANDER VIR ..... Plaintiff

Through: Mr. Kirti Uppal, Senior Advocate
with Ms. Shaini Bhardwaj and
Mr. Shaurya Rohit, Advocates

versus

RASHMI KAISTHA & ORS. ..... Defendants

Through: Mr. Pushkar Sood and Mr. Satya
Prakash Singh, Advocates for D-2 to
4.

CORAM:
HON'BLE MR. JUSTICE SANJEEV NARULA

O R D E R
% 09.05.2022

List along with CS(OS) 712/2021 on 13th May, 2022.

SANJEEV NARULA, J

MAY 9, 2022
nk
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